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force was used for this purpose. Some 
damage to railway property was caused, 
but the cost thereof has not yet been as.-
essed. 

Has_ Maqalore RaO_y Line 

·213 •• Shri SidclaDaaJappa: Will the 
Minister of Railways be pleased to state: 

(a) whether final reports relating to all 
the phases of SUf\"ey relating to Hassan-
Ma!'lgalore Railway Line have been re-
ceived; and 

(b) if so, wbether Government have 
taken any decision ttereoo? 

11ae Minister of Railways _d Tnaa-
port (Shri Lal Bahadar Shastri) : 
(a) No, Sir. 

(b) Does not ~. 

Revision of pay-seales of RaHway 
Employees 

·21)2. Shri D. C. Shlll"lDa: Will the 
Minister of Railways be ~ to state: 

Ca) whether the pay scales of several 
categories of railway employees are going 
to be raised with retrospective effect from 
the ISt of August, 1956; and 

(b) if so, what are those categories? 

11ae MInister of Ranwa,.. -" T ....... 
port CShri La1 Bahadar Shastri): 
(a) and Cb). The scale of pay of Rs. 55-130 
applicable 10 th,' following categories has 
already been m'ised to Rs. 60-130 lirom 
1-8-1956:-

1. Office Clertos.-
2. Typists. 
3. Accounts Clerks Cia .. II. 
4. Ticket Collectors. 
5. Stores Distributors Or Store Van 

Clerks or Store Delivery Clerks. 
6. ~  and Compounders. 
7. Trains Clerks. 
8. Skilled Artisans, 
9- Other categories of clerical, non-

clerical and artisan personnel. 

Damqe to Crops iD West Beapl 

r Shri IC. IC. Ba.u: 
*21:13- -< Shri P ..... DOIIC: l Shri N. B. Ch_dhury: 

Will the Minister of Food -" Api-
culture be plessed to state: 

(a) wnetber there has been large 
1C8Ic damage to crops in the Sundar 
bms krcas of West Bengal during the last 
three weeks due to inftow of saline water; 

(b) if 50, the reasons therefor; 

(c) if so, the total damage done to 
craps and men and the number of human 
lives lost and properties; and 

(d) what ~  have been taken 
for relief and protection from further 
damage? 

11ae MiIlister of Food -" Apicul-
ture (Shri A. P. JaiD): (a) Crops in 
17,300 actes of ;and are reported to have 
been so damaged. 

(b) Breaches in the earthen embank-
ments caused by abnormal tidal bore and 
consequent inundation of fields by saline 
water. 

(c) No precise assessment of damage 
caused to ClOpS and properties is available. 
No lOSS of human life has so far been 
reported. 

\d) Loans and grants of over Rs. 35 
lakhs has been sanctioned. Clothes, 
blankets and 13,000 maunds of paddy 
have also been distributed as gratuitoua 
relief. 412 out of 44S breaches have 
been closed and weak. points in embank· 
ments are being strengthened. Water in 
about 3!4th of the inundated areas baa been 
drained out. 
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IDtepal Coach Fac&ory. Perambu&' 

rShri Bhqwat Jha Aaad& 
·2.350 -< Shri Madiah Gow .... 

L Shri a- ICriahaD: 

Will the Minister of Ranwaya be 
pleased to state the step. that are being 
taken by Government to implement the 
following re..ommendations of the Estimatea 
Committee contained in their Thirty. 




